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season we can befta to operate in the 
Aeld «f rural credit with institutional 
arrangement*.

fiHm  D. N. TIWARI: It is not
clear from the statement laid on the 
Table of the House as to what arrange-
ments have been made in each SUtte 
lor the distribution of consumption 
loans, tiecause the statement simply 
«ays that this bank or that bank has 
been ojiened, In those areas where the 
per capita income is the lowest and 
the people are in dire necessity of 
consumption loan, specially m States 
like Bihar, north Bihar particularly, 
an<j eaiitern UP, what arrangements 
have been made so that the people 
might lake advantage of this and be 
tree fhjm hunger?

SHRI PRANAB KUMAR MUKHER- 
JE£ i do appreciate the concern of 
the hon. Member. But, at the same 
time, pvrhaps, one point we shall have 
to keep in mind It may not be pos-
sible lor us to take care of the entire 
probleir of the consumption loans im-
mediately Because, after all the re. 
source! which will have to be ploughed 

back in the rural areas are 
unlimited At the sam« time, we shall 
have to see that at least a part of the 
consumption loan is priv.rl" for me 1’ - 
cine, education, to sustain the farmer 
till the harvesting p?nod is over 
Therefore, the illustration? which are 
indicated in Annexure A are merely 
illustrative, which are op *r mng m 
limited areas We want to extend it 
The agencies which a-e f^ncti ming 
*re branches of commer ^al banks, re-
gional »*ural banks, co operative crrdit 
-societies and farmers sex vice societies 
Even t ie  State Government admin's- 
trative machineries liki the revenue 
administration are nuwr.enting thfir 
staff. We are trying c pool the re-
sources o f all the Agen'.ji<M to take 
care o€ the problem
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SHRI PRANAB KUMAR MUKHKR- 
JEE. The hon. Member would ap-
preciate that the reeional rural banks 
have Just started coming up. During 
the last two weeks I ht>ve inaugurated 
at least three ba^r.s So it is not yrt 
time to call tor ar.y report from any 
of tham At the same time, some 
banks have start"j operating from thfr 
2nd October The whole purj ose td 
setting up the req oi.ai rural banks is 
to help the sma’ l and m**f».mal far-
mers , landless «aboar and poor oit;- 
sans. We are making a constant re-
view But I may inform the hon. 
Member that th‘ s»e organisations have 
also their hmitatum, because the pro-
blem is so vast and the institutional 
arrangements ar> so meagre, that in 
spite of our best t*?>ri we cannot 
reach them. We asked the Committee 
to look into what other alternative 
agencies can be <** ahlwhctd to supple-
ment the existing arrangements. That 
is why we are ex veri'ng our r"ir.ds 
on the recommendations o f the Work-
ing Group On ttw basis of that we 
will take care of the problem

Construction of Airports ia Eastern 
India

*609 SHRI SAKTI KUMAR SAR- 
KAR Will the Mims.cr of TOURISM 
AND CIVIL AVIATION be pleased to 
state*

(a) whether Civil Aviation Depart-
ment is constructing more airports in 
the country; and
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(b) jf so, how many airports will
be set up in Eastern India?

THE MINISTER OF STATE IN THE
MINIS rRY OF T~)[JmSM AND
CIVIL AVIATION (SHIU :::URE:N-
DRA l'AL SINGH': (a) and (b), A
statem snt is laid 0:1 th; Table of the
House,

stat?mellt

In he Fifth Five Year Plan a pro-
visio-, was made for constructing six
civil aerodromes, namely,

l. Cochi-, (Kcr."la).

2. Port Blair (1\I!dam,'i1 & i'lico-
bar Islands).

3. Pcnd icherrv (Pond icb er ry ) .

4. Calicut (K<'r,)h!.

5. Jamshedpur (Bihar).

6. Hubli (Karnataka) ,

Out of thcs.. six Jl'l'OUI om.is, .he aero-
drorno at .Iamshedpu r is ir. eastern
India In addition, i: is prupcserl to
establish Civil end3v~3 at the Defence
Aerod. 'omes located at J o rhat, Tr-z pur
and D;·l~"[lUl'. Corist: U('tlO~J of a new
aerodi orne at Barapani (Mcghalaya)
sancti(lncd;:l ihe ~.'cIII lh Pbn at an
est ima ted cc.-t OJ' It; 1.24 crores is In
prog re -s. Tile \•...~.I 1::-; on rUi.1\\?3Y,

tax iway, :1;:;:-011,t,'['ilnICHI awl rcsi-
dent;;:.~ buiicLngs (He cumpl!~:cd. A
design for a sm,dl tt,cri!lal buildmr;
has be en fina liscd ;}l1d the' wor k is
schedu.ed to start ~i10l'tly.

The proposal to construct an aer o-
d rorno at Cuchin was s~lb:'2quentjy
modifie d as it was ri'"c,iciecl to deve!op
the exi3ting Naval aorudrorne for
BC2in:' ,737 operalion~ by strengthen-
ing tn. rurr.vay Irorn Jf::-'i :2() to LeN
40 anc' lengthening it from 54\1() feet
to 60".'0' feet An expenditure of
Rs. 70.05 lakhs :1as been sanctioned
for the project.

The decision on the const!-uction of
a new aerodrome near Port Blair has
been held over as Iridian Airlines is
exploring the possibility of 3cqU;"ing
an aircraft of the new generation of

jet aircraft capable of operating to!
from the existing aerodrome at Port.
Blair.

As regards construction of the other
aerodrome these will be considered
depending upon the <pe ruti onal plans
of Indian Airlines <rid avail,\bility of
resources.

SHRI SAKTI KUMAR SARKAR:
It appears from the :>tatemelit that a
provision has been made in ihe Fifth
Plan for constructing a new airport
at POI't Blair. May I know when.
actually this airport is coming into
existence because I had b~en there
twice within the last 011e year and 1
ha ve seen the difficulties of the UeCl-
pIe?

SHRI SURENDRA PAL SINGH:
The position in regard to Port Blair
is somewhat like this. Earlier all, the
Department of Civil Av ia t ion hnd de-
cided to build 'a new aerodrome there,
but now there is some modification
in the schom-, because the Indian Air-
lines are carrying out a ':'.In ey to
find out whether th av can select a
new tvpe of ph1' '.':hie·1! cDll make
use of the exu.ur-; d,.,.(l:l'·'.,m,~. it
they can find such a plane, there will
he no need to go in for a new aero-
drome.

SHRI SAKTI KUlVIAR S.'\TIKAR: I~
it going to be a new aerocl.l·on"; in
addition to the existing one?

SHRI SURENDRA PAL SI;\TGH: A
new aerodrome wi l l be con=t ructed
only if tl:e Indic n Airlines ar e not
able to find a suitablo plane to make
use of the existing aerodrome.

SHRIMATI MAYA RAY: Would
the hon. Minister kindly tell us whe-
ther or not the GovEornment of India
has given any thought to diverting
the air truffle from Bombay and Delhi
to the existing airport in the ea,\P"'"
region, namely Calcutta, because 1
hear frequently from various travel-
lers that the percentage of traffic that
is going through Bombay and Delhi
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is so high that it is not Leing handled
properly Or adequately and that it
has reached a saturation point and
yet the airport in Calcutta is' lying
completely vacant and unused. This is
most important as Calcutta is the
main cross Road to the East.

SHRI SURENDRA PAL SINGH; It
is a slightly different question from
f.he one that has been tabled, but
1'1e question of the Calcutt., airport
has been discussed in the House a
number of times. We r.~alise that it
is not being used by foreign airlines
and every effort is being made to per-
suade them to start operations to Cal-
cutta as early as possible.

SHRIMATI MAYA RAY; I
not talking of foreign air lines.

am
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and Jalakunda will be opened for
smaller aircraft?

IHR. SPEAKER; Next question.

Indo-U.S Economic and Business Sub-
Commissions

+
*611. SHRI B. N. HEDDY;

SHRI VASANT SNIHE:

Will the Minister of FINANC.~ be
pleased to state:

(a) whether Indo-U.S. Economic a",o
Business SUb-Commissions formulated
some practical and clear rules in
March this year for the entry of
foreign investmenj into India; and

(b) if so. the main features of tre
discussions held and rules framed?

THE DEPUTY MINISTJ<:R IN THC3
lVllj'HSTRY OF' FINANCE (SEHI-
MATI SUSHILA HOEATGI): (a) and
(b). No, Sir. Durin.; the meeting of
the Indo- Us Economie ::mcl Corm",er"-
C181 SUb-Cd!YJmi~~'siCJ:~ he:Lj in '~C\i:

Delh] 1:1 :V[f1.r~·:·'t, ~9~·(;. t~i2r~~ '};33 ,".1

general d.s::U::':..iio'l '.ViUl t~:'1:.-;(; -j to
{}o\'"!:r:1ni211t of rndi3.'s c;'p~Ji-O:l('b 1.0
for.;i,;n investment in India. The
India-, side explained the ob.lCrtiv0" of
the bdian Government's investment
poi icy. Both sides recogn~sed the [m-
pcrtance in t h is Dr08 of practical and
("j;"ar '"'uI,'·s '[o"r the entry of forej'5il
investment Th~ S~~8-eornT'nis:~ion did
not formulate any ru les in this ]'ega:d
as this would 118\'e been beyond its
scope and functions.

SHRI B. N. REDDY: would like
to know f,'om the lion. Minister whe-
ther it is not a fact that the Chairman
of the American Delegation 1\1;r. Arvil
made an elequcnt speech to enable
multi-national corporations to play an
increasing role in developing coun-
tries? In view of the fact e1at the
multi-national corporations have be-
come a threat to Indian economy, why
our Government does not take a deci-
sion not to allow the multi-national
corporations to play a role in our
Indian economy? Is it not a fact that
they want to monopolise the market.

••.......------------

SHRI SURENDRA PAL SINGH:
Air India also.

SHRI JAGANATHA RAO; In
continuation of the question put by
Mrs. Maya Ray, may I ask the 1\1il11s-
ter to S2.y whether ihev are going to
lengthen 8nd strengh2n the 1 unwuys
at Bhm'ac{'shwar::o that a BOeing
can land there Bhuvaneshws r us "
State Capii"al and t he question h,~.;
been raised from tInie to time to ,;~ ve
direct links with Stote Capitals. What
is the Govcrnm.sm thincinr." In 111'2
Fifth Plan I do not ;illj an ything.

SHRI SUHENDRA PAL SINGH:
This question ,'€'lilies to new aer o-
dromes. However, 'Subject to CO;T(':C"

tion I may S3y that cNtaiD steps are
being taken to improve the Bhuvane-
shwar aerodrome to take in a bigger
and a better type of aircraft.

MR. SPEAKER; I think the ques-
tion is about new aerodromes, not the
existing ones.

SHRI JAGANATHA RAO:
thening of the existing ones
there.

streng-
is also

SHRI JAGADISH BHATTACHAR-
YYA; May I know whether the
existing small aerodromes at Panagarh




